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CENTRAL ADMINISTRATIVE TRIBUNAL 
ERNAKULAM BENCH 

OA 196/2013 & 
OA 206/2013 

Monday, this the 7'  day of April, 2014 

Honble Mr.Justice A.K.Basheer, Judicial Member 
Hon'ble Ms.Minnie Mathew, Administrative Member 

0A 196/2013 

C.Ranjith, aged 29 years 
S/o A. V. Raghuraman 
Lab Assistant/Lab Demonstrator (Electrical) 
iNS Zamorin, Indian Naval Academy, 
Naval Academy P.O. 
Ezhirnala, Cannanore-670 310. 
Permanent Address: "Pavithrain" 
Near Village Office, Kuttilattoor 
(Via). Mayyil, Cannanore District-670 602. 	 Applicants 

(By Advocate: Mr.T.C.Govindaswamy) 

Versus 

Union of India represented by the 
Secretary to the Government of India 
Ministry of Defence (Navy), South Block 
New Delhi-hO 011. 

The Chief of the Naval Staff 
Integrated Headquarters (for P&A) 
Ministry of Defence (Navy), Wing 
Sena Bhavan, New Delhi- 110011. 

The Flag Officer Commanding-in-Chief 
Headquarters Southern. Naval Command 
Naval Base, Cochin-682 004. 
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4.. 	The Commanding O.fficer 
1S Zamoiin, izhimaIa Naval Academy P.O. 
Cannanore-670 310 

5, Sn NANasanidden 
Lab AssistantiLab Demonstrator (Mechanica') 
INS Zamotin, Indian. Naval Aas1eniy, 
Naval Academy P. O. 
Ezbirnala, Cannanore-670 310, 

SivmdCNair 
-do- 

Sn Thomson. V. Mtoay, 
-do- 

Sn V.S.Vi1jaJ 
-do- 

Sn Sanii VJ4air 
-do- 

i a 	Sn P.Mabesb 
-do- 

11.. 	Sji PJ'raven 
-do- 

Sn ELRohit 
-do- 

Sri KY.Sandeep 
-do- 

Sri Ajitb Kurnar 
-do- 

IS. 	.Sji MJUisJiore 	
iespondents 

By Mvocate Mr.Sunil Jacob Jose, SCGSC R1-41; 
MthLR.Rajendran Nair, Sr. along with Mr.M.R.Hariraj for R5-15) 

OA 206(2013 

1. MukèshMaged26years 
SJo 3 .Muraleedharan P111th 
Lab AssistanilLab Demonsttatot (Eteetticat) 
INS Zamorin, Indian Naval Academy, Naval Academy P.O. 
Ezhimaia, Cammnore-670 310 



3 

Residing at Quarters No.337, Type 11, CERA 
Indian Naval Academy, EzimaIa, Kannur-6 1D 310. 

P.CPtamodhkntnat, aged 26 years 
Sib aiandrarnolianan P. 
Lab Assi.stantiLab DjjoDsator EJectiicaJ) 
INS Zamorin, Indian Naval Academy, Naval Academy P.O. 
Ezhjmaia,, Cannatu)te-670 310 
Residing at Quarters No.336, Type U, CERA 
Thdian Navai AcadeD 	Kamiiw-670 310. 

M.Sbaji, aged 32 years 
S/oThoyiM. 
Lab Assistnt/ ab t)enionsttatot (Electrical) 
INS Zamorin, Indian Naval Academy, Naval Academy P.O. 
Ezbimaia, C anore-670 310 
Residing at Quarters No.322, Type 11, CRA 
Indian. Naval Madem.y, Ezhimala, Kannur-670 310. 

Shamilba Mutkth, aged 28 years 
D'b Ratnakumar Murkoth 
Lab As.si.stantLLab DemoLnstrator (Basic Science) 
INS Zamorin, hidian Naval Academy, 'Navth Academy P.O. 
Fjhimk Canm note-670 310 
Residing at Quarters No.30, Type if, CERA 
Indian Naval Academy, Ezlñrnia, Xannur-670 310, 

AnithaSinjoj. T, aged 28 years 
DJoT.3. Simon 
Lab Assistaut ab Demonstratot (Basie Scien.ce) 
INS Zarnorin, Indian Naval 1cademy, Naval Academy P.O. 
Ezbirnaia, Cannanore-670 310 
Residing at Quarters N o.304, Type It CRA 
Indian. Navat Acadeny, FthirnIa, Kannut-670 310. 

J..MJosy,  aged 28 years 
D/o John A.. 
Lab AssistniiLab DemomIra1or (Electtical) 
INS Zainorin, Indian Naval Academy, Naval Academy P.O. 
EzhimaJa, Cannanore-670 310 
Residing at Quarters No316, Type Ii, CE,RA 
Indian. Naval Acadeniy, Ehirna1a. Kannut-670 310. 

M.&ingeetha, ad 25 years 
i)/o Ramachandran 
Lab AssislantiLab Demonstrator (Basic Science) 
INS Zainorin, Indianava1 Academy, Naval Academy P.O. 
F7himala, Cani nte-670 310 
Residing at Quarters N63L4, Type if, CERA 
Indian Naval Academy, Ezbimaia, Kannur-670 310. 
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XRamanathan, aged 32 years 
S/oM.Krishnan 
Lab AssistantiLab Demonstrator '(Etecttical) 
ThIS Zamorin, fndian Naval Academy, Naval Academy PO. 
Ezhirnaia, Cannanore-670 310 
Residing at Quarkers }4o.324, Type It CE1A 
lndiaii Navat Acadenty, Ezhimala.  
Kannur.670 310. 	 Applicants 

(By Advocate; Mr. Tciovindawamy 

Versus 

Union of India represented by the 
Secretary to the Qovernment oflndia 
Ministry of Defetce (Na.vy), South Block 
New Deihi-IIOOIL 

2, The Chief of the Navai Staff 
integrated Headquarters (Ior P&I) 
Ministry of Defenee Navy), 'C' Wing 
Sena Bhavan, New Delhi- 110011. 

3. The hag Officer Commanding-in-Chief 
Headquarters Southern Naval Command 
Naval Base, Cocbia-682 004. 

4, The Comniandiag Officer 
ThIS Zamorin, Eziiimala Naval Academy P.O. 
Cannanore-670 310 

Sri NANasazuddeen 
Lab Assistantitáb Demonstrator (Mechanical) 
INS Zamoiin, Indian Naval Academy 

ava1 Academy P.O. 
EzhimalaCannaaote-670 310, 

SriArvindCNair 
-do- 

Sri Thomson V. Antony 
-do- 

& 	Sri V.SViSbal 
-do- 

9.. 	Sri Sanii V.Nair 



Sri PMahesb 

SiiPYraveen 
-do- 

Sji P.TRobit 
do. 

Sn K.V.Sandeep 
-do- 

14_ 	SiiAjitbXumar 
do- 

I 5.. 	Sri MiUCishore 
-do- 	 1espondents 

(Bly Advocate Mr.Sunil Jacob Jose, SCGSC (P1-4); 
Mr.M.R.Rajendran Nair, Sr. along with Mr.MREariraj for R5- 15) 

These appJicatioi:,s having been beard on Aprii 7, 2014, the 
Tribuna% on the same day deivered the Io1owing conu on order:- 

ORDER 

ion"ble MrjusticeA.KBasheer, Member (J) 

These two Original Aptiiations are being disposed of by Ibis 

common order since the issues involved in them are the same. 

2. 	For the sake of convenience, the identical prayers sougbt in these 

Original AppJicatioLns are extracted hereunder:- 

Call for the records leading to the issue ofAl and quash the 
same to the ecLlent it incL2uIe the -names of  the respcmdent S to 15 
and excudes the names ofthe applicants. 

Direct the respondents to prepare a combined seniority lIst of 
(/a,s' /t ilte fetder catin czppifrtt'ea' ff towf ofA2 £Vofca'Aft 
based on the merit orde obtained in that recruitment process and 
direct farther to consider perseins out of that list in the onler of 
their raiIking for promotion to the post of Scientific Assistant 
a-gaiittt/te nwanvief *ithk toAl; Cr/ft t/i 	f7iUt1* 

Direct the respodnents to identij5 the vacancies in the cadre of 
Scientj1c Assistant for each of  the discip lines of Mechanica', 
Electrical and Basic Science separately as is done in the case of 
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the direct recruitment and direct further to consider those in the 
fvafrrcrdnt ,ir i/w ,eptw d/&'/pfrae'sc,r *athars; 

41 Direct the respondents to grant the applicants the benefit qf 
prc#moliem a3 Scwnl4Ic Asi31ant1 frci,n the dcte of Al with all 
consequential benefits including arrears of pay and allowances 
emartarfg (ketjftwn'; 

e) Award costs qfand incidental to this application,: 

J) Pass such other orders or directions as deemed just fit and 
neceaiy in the facb and crcnm3lancez of the ca$e. 

When. these Otiginal Appicialions are taken. up for considetation, it 

is coaceded by the learned on. both sides that Aniiexute A-I list of 

proniotions has not been. acted upon.. In other words, it is the admitted 

position that no promotions were efYcted pursuant to Annexute AL 

U is thttbec submitted by the learned counsel for the respondents 

that a revised seniority, list has already been published and objections 

invited from all coneetned. We are informed that respondent Nos. 5 to 15 

have ii fact submitted Their objections ainst the revised seniority, list 

before the competent authority. 

Learned counsel for the official respondents submits that fresh. 

orders of promotion. will be issued ii terms of the revised seniority, List. 

The above submissions are recorded. 

Original Applieations are disposed of with a direction. to the official 

respondents to ensure that a review DPC is held, at the earliest and fresh 

orders of promotion. in leans of the revised seniority list are issued as 

expeditioulsy as possible at any We within an. outer limit of six months 

from the date of receipt of a copy of this order. 

(Minni Mjithew) 
	

(JuZet) 
Administ4ive Member 
	

Judicial Member 


